PENDENCY OF FAMILY COURT CASES IN ORISSA HIGH COURT

MONTHLY:- MAY, 2016 GRAND TOTAL

Total Pendency as

Cases Instituted Cases Disposed of Total Cases Disposed of durin
Opening Balance = : P Total Pendency st 2 8 on 31.05.16
during the Month of | during the Month of the Month May, 2016 (Family i :
as on 01.05.16 ason 31.05.16 : (Family Court + High
May, 2016 May, 2016 Court + High Court) Court)

1897 80 26 1951 406 23953




INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE
MONTH:- JUNE / 2016

No. of Family Courts Pendency Position in Family Courts
S1. No. Name of the | Family Courts
Judgeship | Exists or not Sanctioned | Working Opening Balance | Institution during | Disposed of during | Pendency at the
as on 01.06.2016 the month the month end of the month

l Balasore Exist I - 2413 73 0 2486
2 Balangir Exist | ] 392 5 3 394
3 Cuttack Exist | | 4245 50 63 4232
4 Kendrapara Exist I 1 2185 31 1 2213
5 Jajpur Exist 1 I 1436 35 1 1470
O Dhenkanal Exist | 1 416 14 28 402
7 Berhampur Exist | 1 1274 28 16 1286
5 | Bhawanipatna Exist 1 1 82 14 5 91
9 Keonjhar Exist 1 | 430 29 2 457
10 Khurda Exist 1 1 1178 43 71 1150
Il | Bhubaneswar Exist | | 2801 76 60 2817
12 Jeypore Exist | I 428 | 0 429
13 Baripada Exist 1 - 927 14 0 941
14 Phulbani Exist 1 1 212 10 6 216
15 Puri Exist | 1 1588 42 & 1622
16 | Sambalpur Exist 1 1 624 21 10 635
17 Rourkela Exist | 1 1371 24 15 1380

TOTAL 22002 510 289 22223




INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE
MONTH:- JULY / 2016

No. of Family Courts Pendency Position in Family Courts
Name of the |Family Courts
Sl. No. ; i
Judgeship | Exists or not Saian .| Opening Balance | Institution during| Disposed of |Pendency at the end
e Gimec | VG as on 01.07.2016 the month during the month of the month
1 Balasore Exist ] - 2486 806 0 2572
2 Balangir Exist ] 1 394 11 8 397
3 Cuttack Exist 1 1 4232 111 368 3975
4 Kendrapara Exist 1 | 2215 43 0 2258
5 Jajpur Exist 1 I 1470 25 0 1495
6 Dhenkanal Exist I 1 402 43 29 416
7 Berhampur Exist 1 1 1286 70 45 1311
8 Bhawanipatna Exist 1 I 9] 16 9 98
9 Keonjhar Exist | I 457 27 33 451
10 Khurda Exist 1 1 1150 39 0 1189
11 Bhubaneswar Exist 1 | 2817 150 79 2888
12 Jeypore Exist | 1 429 6 0 435
13 Baripada Exist 1 - 941 15 0 956
14 Phulbani Exist 1 1 216 17 11 222
15 Puri Exist 1 1 1622 40 32 1630
16 Sambalpur Exist 1 1 635 40 14 661
17 Rourkela Exist I I 1380 41 33 1388
TOTAL 22223 780 661 22342




INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE

MONTH:- AUGUST / 2016

No. of Family Courts Pendency Position in Family Courts
Name of the | Family Courts
Sl. No. L .
Judgeship | Exists or not Sanctioned | Working Opening Balance | Institution during |Disposed of during| Pendency at the
as on 01.08.2016 the month the month end of the month

1 Balasore Exist 1 1 2572 86 0 2658
2 Balangir Exist | | 397 13 10 400
3 Cuttack Exist | | 3975 107 213 3869
Bl Kendrapara Exist 1 | 2258 58 4 2312
5 Jajpur Exist 1 I 1495 23 1 1517
6 Dhenkanal Exist 1 I 416 22 0 438
7 Berhampur Exist 1 1 1311 60 46 1325
8 Bhawanipatna Exist 1 ] o8 16 - 112
9 Keonjhar Exist 1 | 451 41 21 471
10 Khurda Exist | I 1189 33 0 1222
11 Bhubaneswar Exist 1 ] 2888 134 1 3021
12 Jeypore Exist 1 I 435 9 0 444
13 Baripada Exist 1 1 956 13 3 966
14 Phulbani Exist 1 I 222 15 17 220
15 Puri Exist | | 1630 35 1 1664
16 Sambalpur Exist 1 ] 661 29 25 665
17 Rourkela Exist 1 1 1388 36 25 1399

TOTAL 22342 730 369 22703




INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE

MONTH:- SEPTEMBER / 2016

i Sevie i Eam:tly No. of Family Courts - | Pendann;; P;sitin; in Fa:'ldilyrf('::uns - o
. NO. . ourts : ; nin lance | Institution durin isposed of durin endency at the
Judgeship Exists or Sanctioned | Working S:in {ﬁ.ﬂ;EmE the month ; I:Ilthe- month ’ end of tha?:r month

I Balasore Exist | 1 2658 89 47 2700

) (W.E_EE;‘_‘:;‘;‘.'Z‘“ 16y| s 1 1 0 2305 10 2295

3 Balangir Exist 1 1 400 10 9 401

4 Cuttack Exist 1 | 3869 |16 113 3872

5 Kendrapara Exist I 1 2312 95 27 2380

6 Jajpur Exist 1 1 1517 46 21 1542

pi Dhenkanal Exist | | 438 29 9 458

8 Berhampur Exist ] ] 1325 606 45 1346

9 Bhawanipatna Exist 1 1 112 3 1 114

10 Keonjhar Exist 1 | 471 37 16 492

11 Khurda Exist 1 1 1222 65 27 1260

12 Bhubaneswar Exist ] I 3021 101 33 3089

13 Jeypore Exist 1 1 b 27 17 454

14 Baripada Exist I 1 966 39 25 980

15 Phulbani Exist 1 | 220 14 8 226

16 Puri Exist | | 1664 39 12 1691

17 {w.ﬂ_“ﬁ_%’;‘:;'“ 5| Exist 1 I 0 1132 2 1130

18 Sambalpur Exist 1 ] 665 20 18 667
e I ! 0 900 ! 899

20 Rourkela Exist 1 | 1399 19 42 1376

TOTAL 22703 5152 483 27372




INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHLY:- OCTOBER & NOVEMBER / 2016

No. of Family Courts

Pendency Position in Family Courts

S, No. it t.he PABMIY ol : : Opening Balance as | Institution during the | Disposed of during | Pendency as on
Agsstip Exists ornot | Sanctioned | Working | P "8 0 18 o et 30.41.2016
| Balasore Exist | | 2700 143 149 2694
2 Bhadrak Exist ] | 2295 225 6l 2459
3 Balﬂgi_r Exist 1 l 401 13 18 396
4 Cuttack Exist 1 | 3872 137 ] 4009
5 Kendrapara Exist I I 2380 153 85 2448
6 Jajpur Exist 1 I 1542 102 100 1544
i Dhenkanal Exist 1 1 458 6l 65 454
8 Berhampur Exist I I 1346 124 161 1309
9 Bhawanipatna Exist | | 114 28 13 129
10 Keonjhar Exist ] 1 492 52 85 459
11 Khurda Exist 1 1 1260 102 109 1253
[2 Bhubaneswar Exist | | 3089 232 107 3214
13 [“T;’i';“llgz‘é: o | B I | 0 190 12 178
14 Jevpore Exist 1 ] 454 33 71 416
15 Baripada Exist 1 I 980 65 90 955
16 Phulbani Exist | 1 226 27 39 214
17 Puri Exist 1 1 1691 81 41 1731
18 Nayagarh Exist 1 I 1130 60 81 1109
19 Sambalpur Exist | | 667 50 20 697
20 Bargarh Exist | 1 1102% 151 64 1189
21 Rourkela Exist 1 1 1376 50 0 1426
TOTAL 27575 2079 1371 28283

* 203 nos. of caes in the Civil side were included in the pendency of the Bargarh Judgeship which was inadvertently not shown in
during the month of Sepetember, 2016.






